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(a)whelhertJainservicasonAra-Sasaram THEMINISTEROFSTATEINTHEMIN-

railway line have been suspended; ISTRY OF CIVil SUPPlIES,- CONSUMER 

(b) itso,lhereasons therefor; 

(c)whetherthereisanypla!ltoconvertthis 
railway line into broad-gauge to facifitatepas-
senger traffic in the area; and 

(d) if so, the details thereof? 

THEMINISTEROFSTATEINTHEMIN-
ISTRY OF ~AILWAYS (SHRI KC, I£NKA) 
;(a) and (b). Ara-Sasaram Railway was a 
privately managed narrow Gauge line. Due to 
heavy working losses and roadcompetilion, the 
Company even failedto paywagestothework-
ersandtherewasstaffuvest ThetJainservices 
wereultimatelycloseddownw.e.f. 152.78and 
the Company went into liquidation. 

(c)No,Sir. 

(d) Does Notarise. 

{English] 

Foodgrain under DPAP in Madhya 
Pradesh 

7651. KUMARI PUSHPADEVI SINGH: 
Will the Minister of CIVil SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRIBU-
TION be pleased to state : 

(a) the quantum of each item offOOdgrain 
allocated from Fair Price Shops to every aduh 
in Madhya Pradesh; 

(b) whethertheGoverrvnenthave recently 
decidedtoextendthesubsidybenefitstoDPAP 
blocks as in the case of ITDP; 

(e) if so, the steps taken in the DPAP blocks 
in RaigrahandotherdistrictsofMacllya Pradesh 
;n that regard; and 

(d) the details thereat? 

AFFAIRS AND PUBllC DISTRIBUTION AND 
MINISTER OF STATE INTHE MINISTRY OF 
COMMERCE (SHRIKAMAlUDDINAHMED) 
: (a) (c) and (d) . The infonnation is being 
coIected and will be laid on the Table of the 
House. 

(b). Yes,Sir,wilhelfecltromIstJune,l992. 

TTEs in AI I Irvec:I Coaches 

7662. SHFUMATiDIlKUMARlBHANDARI 
: Wilihe Ministerof RAILWAYS be pieasedto 
state: 

(a) whether some instructions exjst to 
ensure display 01 name oITIE in Reservation 
ChartdisplayedWSidetheCoach; 

(b) whetherthese existing instructions are 
to help the travellingpas$Elngers of reserved. 
coaches to seekcooperation Orto point out any -
irregularity to the respective TT e during their 
journeys; 

(c)whethertheseeJCis&lginslJucliOOsalsO 
provide availability of TTEs outside !heir re-
spective coaches atleast one hour belorethe 
scheduIeddepar\ule oItfain; 

(d) if so, whether these instructions are 
beingfollowedatal railwayslationscontrolling 
reservation quota; and 

(e) if so, the details thereof andif not, the 
reasonstherefor? 

THE MINIST:'-JROFSTATE IN THE MIN-
ISTRV OF ~AIL""'A VS (SHRI K.C. LENKA): 
(a)No,Sir. 

(b) Does not arise. 

(c) to (e) . The TIes are requlJed to be 
~Wsidehirooameshal8l\W;u~ 

thedepar\uleotthe\ral\. 'case ot any,," 




